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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 100/2019

IN THE MATTER OF:

Surender Pal Verma ... Applicant
VERSUS

Ministry of Public Works Department & Ors. ... Respondents

ADDITIONAL ACTION TAKEN REPORT ON BEHALF OF DELHI
POLLUTION CONTROL COMMITTEE IN COMPLIANCE OF THE

ORDER DATED 02.12.2019

. That this Hon'ble Tribunal took up the above referred matter on 02.12.2019.

Delhi Pollution Control Committee filed its Action Taken Report on

22.01.2020.

_ It is submitted that vide above mentioned ATR Hon’ble NGT was informed that

the waste water from Trilokpuri-indira Camp drain is being taken to Kondli STP

by deploying of super sucker by DJB as an interim measure till a permanent

solution of the problem is achieved.

. That, to check the compliance of the submissions before the Hon’ble NGT vide

above referred Action Taken Report, an inspection was conducted on

10.06.2020 by DPCC officials along with officials from DJB.

. It is submitted that, during the inspection it was observed that PWD has

completed the construction work of the drain. The waste water received in the
drain is being taken to the Kondli STP for which Super Sucker has been
deployed by DJB. Also, the DJB has also installed pumping station for pumping
waste water generated from Indira Camp to sewerage system. At the time of

inspection Super Sucker was found operational.
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5. The interim measures taken by DJB and PWD found to be satisfactory as no

waste water accumulation was observed in the drain at the time of inspection.

The action taken report may kindly be taken or record.
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Sr. Environmental Engineer
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